119 Written Answers

CBI Chargcshcct against IAS Officials of
Punjab for Disproportionate Assets

3563. SHRI AMAR SINGH: Will the
PRIME MINISTER be pleased to state:

(a) whether CBI has chargesheeted senior
IAS officials of the Punjab Government for
amassing assets disproportionate to their
known sources of income;

(b) if so, the details' thereof, including the
charges against each officials; and

(c) whether these officials have since been
suspended; if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND

MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI S. R.
BALASUBRAMONIYAN): (a) to

(¢) No, Sir. The Central Bureau of
Investigation has, at the request of the State
Government of Punjab, registered a regular
case against an IAS officer on the allegations
of possession of assets disproportionate to the
known sources of income for investigation on
25.2.1997.
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